THE HIGH COURT OF JUDICATURE AT BOMBAY

NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-24/03/2025

LAST DATE-15/04/2025

Note : The parties and advocates concerned are requested to make payment further

advance or remove office objections to make their certified applications will be filed

without any action.

SRNO U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION
1 1707/25 WP 5891/24 PARTH RANADE FW
2 1620/25 MCA 407/24 DY. CHIEF CRLY. ID PROOEFE?
3 1618/25 MCA 391/24 DY. CHIEF CRLY ID PROOF?
4 1521/25 WP 1199/25 LAXMAN T. DURGE ADHAR CARD?
5 1531/25 WP 7081/24 PREET D. RANE 05/-
6 1551/25 WP 6785/24 SANJYOT S. ADMANE ID REQ?
7 1650/25 SA 58/20 K.D. BADODE 3RD PARTY
8 1485/25 FA 668/24 ASHISH B. NAKSHANE 220/-
9 1263/25 SA 389/24 NIKHIL A. PADHYE AFF?




THE HIGH COURT OF JUDICATURE AT BOMBAY

NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-26/03/2025

LAST DATE-17/04/2025

Note : The parties and advocates concerned are requested to make payment further

advance or remove office objections to make their certified applications will be filed

without any action.

SRNO U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION
1 V 242/25 FA 45/20 S.R. CHARPE FW
) 1643/25 FCA 156/14 M.R. JOHARAPURKAR FW
3 1828/25 MCA 1221/06 ABHINAV V. MULEY FW
4 1761/25 CRI.WP 336/16 KIRTI SATPUTE FW
5 1611/25 SA 37/16 S.G. KARMARKAR FW
6 1749/25 FA 936/18 M.A. KADU FW
7 1750/25 WP 3705/14 SYED SALMAN FW
8 1634/25 APL 04/23 AASHISH R. FULE 68/-
9 1531/25 WP 7081/24 PREETI D. RANE 05/-
10 | V271/25 SA 56/04 Y.Y. SALVE 3RD PARTY AFF?




THE HIGH COURT OF JUDICATURE AT BOMBAY

NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-27/03/2025

LAST DATE-21/04/2025

Note : The parties and advocates concerned are requested to make payment further

advance or remove office objections to make their certified applications will be filed

without any action.

SRNO| U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION

1 1713/25 ABA 309/20 RAJU GOTMARE 80/-

) 1704/25 WP 117/24 PRAKASH D. MEGHE 13/-

3 6672/25 SA 478/22 ANUP S. DHORE 21/-

4 1633/25 APL 65/23 AASHISH R. FULE 68/-

5 1732/25 WP 3118/24 AMOL S. MARDIKAR 84/-

6 1243/25 APL 540/21 A.R. RAPARTIWAR 26/-

7 1939/25 ABA 284/24 AKSHAY BORKAR 3RD PARTY?
8 1945/25 ABA 85/25 AKSHAY BORKAR 3RD PARTY?
9 1764/25 SA 236/18 ANUP D. DANGORE 47/-

10 1797/25 APEAL 495/23 ATISH MESHRAM 3RD PARTY?
11 | V27225 MCA 500/08 Y.Y. SALVE 3RD PARTY?
12 | V 220/25 BA 958/24 JOTSANA A. NAGRE 1008/-




THE HIGH COURT OF JUDICATURE AT BOMBAY

NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-28/03/2025

LAST DATE-22/04/2025

Note : The parties and advocates concerned are requested to make payment further

advance or remove office objections to make their certified applications will be filed

without any action.

SRNO| U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION
1 1082/25 SA 08/75 KAMLESH TOTADE FwW
2 1901/25 WP 6125/16 SUCHITA KHERKAR FW
3 1899/25 CMP 12/61 OFFICIAL LIQUIDATOR 27.
4 1900/25 CMP 8/61 OFFICIAL LIQUIDATOR 13/-
5 1819/25 CRI.WP 155/25 P.K. DHOMNE 26/-
6 1825/25 APPLN 446/96 MANOJ R. DHARPAL 38/-
7 1855/25 WP 2145/24 M.V. BUTE 06/-
8 | 1720/25 APL 515/17 AMIT M. KUKDAY 89/-
9 1788/25 FA 439/07 M.V. SAMARTH 210/-
10 1787/25 FA 439/07 M.V. SAMARTH 12/-
11 1833/25 WP 1199/25 LAXMAN T. DURGE ID CARD?




THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-01/04/2025 LAST DATE-23/04/2025

Note : The parties and advocates concerned are requested to make payment further
advance or remove office objections to make their certified applications will be filed

without any action.

SRNO| U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION
1 1787 FA 439/2007 M V SAMARTH ID Required.
) 1841 APL 1489/2022 V V BHANGDE 27/-

3 1610 FA 459/2013 CHAITANYA R NAJBILE 41/-

4 1918 WP 5490/2011 AASAVARI S KALE 12/-

5 1863 WP 2039/024 T D MANDLEKAR 33/-

6 1807 SA 600/2007 SHYAMAL N GHODESWAR F/W

7 1985 WP 721/2017 DEORAO P RATHOD F/W

8 V 297 MCA 853/2024 SWATI KULKARNI 13/-

9 1854 BA 101/2025 VILAY P MALDHURE 33/-
10 1597 FA 658/2024 KAUSTUBH R LULE 34/-
11 2007 WP 6994/2022 V P PANPALIA 40/-
12 2008 CAW 204/2025 VRUSHALI S MOHOD 3" party?
13 1840 APL 1488/2022 V'V BHANGDE 100/-
14 1893 CRI WP 594/2024 MANGESH KATEKAR 3" party?




THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR
UNREADY LIST
DATE OF PUBLICATION-03/04/2025 LAST DATE-24/04/2025
Note : The parties and advocates concerned are requested to make payment further

advance or remove office objections to make their certified applications will be filed

without any action.

SRNO U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION

1 1999/25 WP 1917/18 G. K. MUNDHADA FW

) 2001/25 SA 271/08 G. K. MUNDHADA 2000/-

3 1582/25 MCA 407/24 S. A.CHAUDHARI 3RD PARTY?
4 1695/25 WP 5331/18 HITESH PANDE 360/-

5 1982/25 CRIAPL 1192/24 SHYAM D. DEWANI 40/-

6 1782/25 WP 419/25 P. S. KSHIRSAGAR 330/-

7 1814/25 SA 350/17 D.T. SHINDE 40/-

8 2053/25 SMPIL 2/24 DABLI A. YOGESH 60/-

9 1763/25 FA 641/21 SANDEEP D. CHOPDE 110/-

10 1942/25 FA 995/17 R. G. KAVIMANDAN 34/-

11 2060/25 CRI WP 344/24 S.D. CHANDE 06/-

12 2089/25 APL 1204/19 RADHIKA D. RASKAR 69/-

13 | V295/25 WP 6098/24 PRATIK PATEL 28/-

14 1908/25 WP 8375/22 S. M. KINKHEDE 61/-

15 1733/25 CRA 135/23 AMOL S. MARDIKAR 47/-

16 1979/25 CRIAPL 1098/23 ANAND N. SHINDE 55/-

17 V 266/25 FA 640/12 C. A. JOSHI 58/-

18 1768/25 FA 190/24 S. D. CHOPDE 40/-

19 1766/25 FA 631/21 S.D. CHOPDE 61/-

20 1437/25 CAS 1113/24 A. T. PUROHIT 3RD PARTY?
21 1438/25 CAS 1113/24 A.T. PUROHIT 340/-

22 1581/25 MCA 391/24 S.A. CHAUDHARI 3RD PARTY?




THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-04/04/2025 LAST DATE-28/04/2025

Note : The parties and advocates concerned are requested to make payment further
advance or remove office objections to make their certified applications will be filed

without any action.

SRNO| U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION
1 2073/25 WP 204/12 BHESHESHKUMAR N. JAIPURKAR 3RD PARTY ?
2 | 2085/25 WP 565/24 RAINISH VYAS W
3 1995/25 CRIABA 44/25 SURESH A MALKANI 05/-
4 V 313/25 WP 1999/22 SUNANDA S. INGALE L.D. PROOE ?
5 1987/25 CRIAPL 515/24 SHAIKH M. RIZWAN 52/-




THE HIGH COURT OF JUDICATURE AT BOMBAY
NAGPUR BENCH, NAGPUR
UNREADY LIST

DATE OF PUBLICATION-05/04/2025 LAST DATE-29/04/2025

Note : The parties and advocates concerned are requested to make payment further
advance or remove office objections to make their certified applications will be filed

without any action.

SRNO U-NO CASE NO ADVOCATE/PARTY NAME OBJECTION
1 2030/25 WP 3538/16 N.S. WARULKAR FW
) 1866/25 CAW 115/20 SADASHIV S. GUPTA FW
3 1885/25 BA 1489/22 U.P. DABLE FW
4 463/24 APL 463/24 G.R. DHOLE FW
5 V 292/25 SMPIL 01/22 KUMUDIN V. ATHALYE 350/-
6 1074/25 FA 760/16 ABHIJEET KHARE 34/-




